SCHEDULE Il

_ FORM B

(Under Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF EKAVIRA VENTURES LIMITED

1. Name of Corporate Debtor M/s EKAVIRA VENTURES LIMITED
2. Date of Incorporation of corporate debtor December 13,1996
3. | Authority under which corporate debtor is Registrar of Companies, Mumbai.
incorporated/registered
4, Corporate Identity Number/ Limited Liability U74110MH1996PLC151955
Identity Number of corporate debtor
5. | Address of the registered office and principal 20/A, Flr-1st, Plot No.1646/48, 18, Bhagya Laxmi Bldg,
office (if any) of corporate debtor 1.5.5. Marg, Kennedy Bridge, Girgaon, Mumbai - 400004
6. Date of closure of insolvency resolution process | January 29, 2019
i Liquidation commencement date of corporate May 2, 2019
debtor (Receipt of the certified true Copy of liquidation order
dated 1* May, 2019)
8. Name, address, email address, telephone Mr. Pranav Damania
number and the registration number of the IBBI/IPA-001/IP-P00079/2017-18/10164
liquidator Address :- 407, Sanjar Enclave, Above Mahindra Showrod
Opposite To Milap Cinema, SV Road, Kandivali West
Mumbai 400067.
Email Id :- pranav@winadyvisors.co.in
Cell :- 09820469825
9. Last date for submission of claims June 1, 2019

Notice is hereby given that the Hon’ble National Company Law Tribunal Mumbai Bench has order the
commencement of liquidation of M/s. Ekavira Ventures Limited.on May 2, 2019.

The stakeholder of M/s. Ekavira Ventures Limited are hereby called upon to submit a proof of claim on or
before June 1, 2019 to the Liquidator at the address mentioned against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit their proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claims shall attract penalties

y

Mr. Pranav Damania
Liquidator for Ekavira Ventures Limited

Date: May 6, 2019
Place: Mumbai
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ks $tate Bank of India |
d by Khed Branch (00411), Swaroop Building, Sonali Ali Road, Khed, Ratnagiri— 415709
e Tel Number : (02356) 263040/ 264296; Fax No. 264357 _
POSSESSION NOTICE
ature [See Rule 8 (1)] [For immovable property]

ange, Whereas, The undersigned being the Authorised officer of the State Bank of |
lis India Khed Branch, Taluka Khed, District Ratnagiri, Maharashtra, 415709
under under the Securitization and Reconstruction of Financial Assets and
jland Enforcement of Security InterestAct, 2002 and in exercise of powers conferred
s and under section 13(12) read with rule 9 of the Security Interest (Enforcement)
{ their Rules, 2002 issued Demand Notice dated 5.02.2019 calling upon the

borrower Mr. Saud Sajjad Anwari & Mrs. Guizar S Parkar (Loan alc No
37579479502) to repay the amount mentioned in the notice being

S

} daYas Rs. 4762026/- (Rupees Forty Seven Lakh Sixty Two Thousand and twenty

g, six Only) within sixty days fromthe date of receiptof the said notice. .
by given to the || |

up: f The borrower having failed to repay the amount, notice is here
ise the porrower and the public in general that the undersigned has taken
y of the symbolic/physical possession of the property described herein below in §
nd free exercise of powers conferred on them under section 13(4) of the said Actread
with rule 9 on this 3° day of May of the year 2019.
Sd- The borrower in particular and the public in general is hereby cautioned not to
\. Bhoir deal with the property and any dealings with the property will be subject to the
5..LLB charge of the State Bank of India for and amount of Rs. 4762026/~ (Rupees ¢,
Forty Seven Lakh Sixty Two Thousand and twenty SiX Only) and interest §
h : v
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0

1 FORM B

|'I; (Under Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
¥ Regulations, 2016)

Kk FOR THE ATTENTION OF THE STAKEHOLDERS OF EKAVIRA VENTURES LIMITED

M/s EKAVIRA VENTURES LIMITED.
December 13,1996
Registrar of Companies, Mumbai.

Eig 1. | Name of Corporate Debtor

: 2. | Date of Incorporation of corporate debtor
3. | Authority under which corporate debtor is
incorporated/reglstered

4. | Corporate Identity Number/ Limited Liability
|dentity Number of corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate debtor

6. | Date of closure of insolvency resolution

U74110MH1 996PLC151955

20/A, Fir-1st, Plot No.1646/48, 18, Bhagya Laxmi Bldg,
J.5.8. Marg, Kennedy Bridge, Girgaon, Mumbai -
January 29, 2019

process !
7. | Liquidation commencement date of May 2, 2019
corporate debtor (Receipt of the certified true Copy of liquidation order 1
: dated 1* May, 2019) |

8. | Name, address, email address, telephone |Mr. Pranav Damania
|BBI/IPA-001 /IP-P00079/2017-18/1 0164

number and the registration number of the

liquidator Address - 407, Sanjar Enclave, Above Mahindra
¢ V) Showroom, Opposite To Milap Cinema, SV Road,
Kandivali West Mumbai 400067.

Email Id :- pranay@winadvisors.o.in
Cell :- 098204698256 ) T;]‘_

- |8. | Last date for submission of claims June 1, 2019 :
 Is hereby given that the Hon'ble Natlonal Company Law Tribunal Mumbai Bench has order

~ s Limited on May 2, 2019. b
ed upon to submit a proof of claim ¢
against item 8. w

e

| commencement of liuidation of M. Ekavira Venture
| The stakeholder of M/s. Ekavira Ventures Limited are hereby cal
| before June 1, 2019 to the Liquidator at the address m

ns only. Al other stake!
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